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[STR Yerd (Ffor wie)]

T feeett, 23 rder, 2026

.37, 2069 (37).— Fea I TLHTL, T ATATH, 1989 (1989 T 24) (e ok wealTa 3<% arfer=ay
Tl AT ) AT &7 20 F i ITETT (1) FTT & ARAT T TR Fd gU, 6% T, TH a7d F Aq 2
& TETT o 0 TS 2, T2 G, Forerent "erd fFawor sumag sTee=t | foam 1 7, e w&e afgsEr
AFE=T HET S.0. 4854 (E) i 24 starga 2025, oq Tq-Higre 78 Yo @ree (18.11 fft)
(I ), AT ®dge Arfed, dSa 57 |, % Aoared g sraemE 8, TAEgeT 39 A % SATeRgr &
AT AT =AU Fd 2
I A H = T@d arer e ot 2, TH ATA=T & oS § Tererd S Aty & 30 At i srater
& AT, I 3297 & ¥ & AU & [a%g, I ATe=aq &f g 20 ST F siaviq raiT T&qa Hi7
THAT B
ST AT HETH ATTEHTL, AT ST-HEd AioTeee, TEAT o141, oreT wgvg aried, 9sTrE, i1 forfed
T H TG DI SATUIAT TAT I9H AR 6 ST T T F Ioo 9 gl TeTT TR il &,
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RS & & 74T fafess i ehal & ATeaq &, qHaTs AT Aa69E T FST 7T AT Arafgi it qHars
FA TS ATTITF T ST TL ATA TR ST LA 3 T, ST ZTT AT T FAHTL AT AETRTE FHT T

I AT T €T 20 STt STATT (2) F FANT T&qH TR g7 ITa o6 13 &g AT
Areer ATAH g T8 ATIG=AT & SAaqvd A ATSAT I F TF U 77 fFawor qeaw Griewr & 39dh
FATAT H I g TAT TogF ATh GILT ST A0 7T ST JohalT 5

T TS % R wagE ariRd # TerqRr-Tigre 9E e Are (18,11 frowto), ST X ¥ g 5w % Ay ar f{Ar sl it S aret gff awv
Hiera fFE=w |

w4 | Smw FEET /3T LGS TERT TEAT I T THFR g fir ST I FT S
TEE EEai e FRAT
1 FeEE AT el T ARTAN(245) | 1360/1007 e fsft 10 0.0422
2 FeEE AT el Tt ARTAN(245) | 1361/1007 e fsft 55 0.2318
3 FlgE AR ELIREIE ARTAN(245) | 990 TR [REl 30 0.1265
4 FlgE AT ELIREIE) ARTAN(245) | 989 TR REl 57 0.2403
5 FARE AT(Ee T BT ARTAI(245) | 981 min e fasft 57 0.2403
6 e AT(ee e BT ARTIN(245) | 981 min =TEr REl 75 0.3161
7 e ATiee e BT ARTIN(245) | 944 =TEr fsft 1 0.0042
8 e AT(ee e BT ARTIAN(245) | 988 min =TEr REl 80 0.3372
9 FlgE AT el a3 AETAN(245) | 988 TR REl 31 0.1307
10 FAE AT(Ee FET BT ARTAI(245) | 946 e fasft 35 0.1475
1 FARE AT(ee FET BT ARTIN(245) | 987 e fasft 1 0.0042
12 e AT(ee e BT ARTAI(245) | 1345/1240/949 | e fsft 31 0.1307
13 e AT(ee e BT ARTAI(245) | 1346/1240/949 | TTEN fsft 14 0.0590
14 e ATiee e BT ARTAI(245) | 1347/1241/949 | TTEN fsft 56 0.2360
15 FARE AT(ee T BT ARTAVI(245) | 1348/1241/949 | TTET fasft 24 0.1012
16 FlgE AT el a3 AETAN(245) | 948 TR REl 35 0.1475
17 FAE AT(ee FET BT ARTIN(245) | 947 e fasft 5 0.0211
18 FlgE AR el a3 AETI(245) | 935 TR SEl 2 0.0084
19 FAEE AT el T ARTIN(245) | 950 TR REl 20 0.0843
20 FAEE AT el T ARTT(245) | 910 TR REl 4 0.0169
21 FlEE AT el T ARTTN(245) | 934 TR REl 82 0.3456
22 FlgE AR el a3 AETAN(245) | 902 TR SEl 16 0.0674
23 FlgE AR el a3 ARTAT(245) | 911 TR SEl 70 0.2951
24 FlgE AR el a3 AETAN(245) | 933 A7 qHfH, e REL 4 0.0169
25 e AT(ee e BT ARTAI(245) | 992 7 AT, T REEZR] 4 0.0169
26 FlEE AT el T ARTAN(245) | 901 min TR fsft 80 0.3372
27 FAEE AT el T ARTAN(245) | 901 min TR fsft 98 0.4131
28 FlgE AR el a3 AETI(245) | 913 TR SEl 51 0.2150
29 FelgE AR el a3 AETAN(245) | 912 TR SEl 3 0.0126
30 FIEE ATl ] BT ARTAI(245) | 900 =TE fasft 50 0.2108
31 e AT(ee ELIREIn ARTAN(245) | 888 min =TET fsft 22 0.0927
32 e AT(ee ELIREIn ARTAN(245) | 888 min =TET fsft 22 0.0927
33 e AT(ee ELIREIn ARTAN(245) | 889 min =TET fsft 12 0.0506
34 e AT(ee ELIREIn ARTAN(245) | 889 min =TET fsft 15 0.0632
35 FAEE ATl ] BT ARTAVI(245) | 889 min =TE fasft 31 0.1307
36 FAEE ATl ] BT ARTAVI(245) | 889 min =TE fasft 5 0.0211
37 FAEE ATl ] BT ARTAN(245) | 887 min =TE fasft 70 0.2951
38 e AT(ee FET 2T ARTAN(245) | 887 min =TET fsft 29 0.1222
39 e AT(ee FET 2T ARTIN(245) | 891 =TET fsft 36 0.1517
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40 FAEE ATl el BT ARTAVI(245) | 886 =TEr fasft 41 0.1728
41 FAEE ATl ] BT ARTAI(245) | 922 7 HufE, e REETR] 5 0.0211
42 FAEE AT(ee e BT ARTIN(245) | 882 e fsft 22 0.0927
43 FlgE AR ELIREIE ARTAN(245) | 883 min TR [REl 110 0.4637
44 FAEE AT(Ee FET BT ARTAVI(245) | 883 min e fsft 15 0.0632

T G | 1516 6.3899
[#T. €. 190-W/Land/UMB/Rajpura-Mohali]
oY AR s, J gt sty / fHEior
MINISTRY OF RAILWAYS

Northern Railway, in Fatehgarh Sahib District in the State of Punjab, hereby declares its intention to such land;

[Northern Railway (Construction Organization)]

NOTIFICATION

New Delhi, the 23rd April, 2026

S.0. 2069(E).— In exercise of powers conferred by sub-section (1) of Section 20A of the Railways Act, 1989
(24 of 89)(hereinafter referred as the said Act), the Central Government, after being satisfied that for the public purpose,
the land, brief description of which is given in the schedule annexed hereto, is required for execution of Special Railway
Project, notification no. S.0. 4854 (E) dated 24 October 2025, namely, Rajpura-Mohali New Rail Line (18.11 KM) of

Any person interested in the said land may, within a period of 30 days from the date of publication of this
notification in the official Gazette, raise objection to the acquisition of such land for the aforesaid purpose under sub-
section 20 D of the said Act;

Every objection shall be made to the Competent Authority, namely, Sub-Divisional Magistrate, Bassi Pathana,
District Fatehgarh Sahib, Punjab, in writing and shall set out grounds thereof and the Competent Authority shall give
the objector and opportunity of being heard, either in person or through a legal practitioner, and may , after hearing all
such objections and after making such further enquiry, if any, as the Competent Authority thinks necessary, by order,
either allow or disallow the objections;

Any order made by the Competent Authority under sub-section (2) of section 20D of the said Act shall be final;
The land plans and other details of the land covered under this notification are available and can be inspected by the
interested person at the aforesaid office of the Competent Authority.

Brief Description of the land to be acquired, with or without structure, for the Special Railway Project, namely, Rajpura-Mohali New Railway Line

(18.11 KM) of Northern Railway, in Fatehgarh Sahib District in the State of Punjab.

S.N. District Tehsil/Sub- Village Khasra No. Type of Land Nature of | Area Under Acquisition

Tehsil Land Biswa Hectare
1 Fatehgarh Sahib Bassi Pathana Nariana (245) 1360/1007 Chahi Private 10 0.0422
2 Fatehgarh Sahib Bassi Pathana Nariana (245) 1361/1007 Chahi Private 55 0.2318
3 Fatehgarh Sahib Bassi Pathana Nariana (245) 990 Chahi Private 30 0.1265
4 Fatehgarh Sahib Bassi Pathana Nariana (245) 989 Chahi Private 57 0.2403
5 Fatehgarh Sahib Bassi Pathana Nariana (245) 981 min Chahi Private 57 0.2403
6 Fatehgarh Sahib Bassi Pathana Nariana (245) 981 min Chahi Private 75 0.3161
7 Fatehgarh Sahib Bassi Pathana Nariana (245) 944 Chahi Private 1 0.0042
8 Fatehgarh Sahib Bassi Pathana Nariana (245) 988 min Chahi Private 80 0.3372
9 Fatehgarh Sahib Bassi Pathana Nariana (245) 988 Chahi Private 31 0.1307
10 Fatehgarh Sahib Bassi Pathana Nariana (245) 946 Chahi Private 35 0.1475
11 Fatehgarh Sahib Bassi Pathana Nariana (245) 987 Chahi Private 1 0.0042
12 Fatehgarh Sahib Bassi Pathana Nariana (245) 1345/1240/949 Chahi Private 31 0.1307
13 Fatehgarh Sahib Bassi Pathana Nariana (245) 1346/1240/949 Chahi Private 14 0.0590
14 Fatehgarh Sahib Bassi Pathana Nariana (245) 1347/1241/949 Chahi Private 56 0.2360
15 Fatehgarh Sahib Bassi Pathana Nariana (245) 1348/1241/949 Chahi Private 24 0.1012
16 Fatehgarh Sahib Bassi Pathana Nariana (245) 948 Chahi Private 35 0.1475
17 Fatehgarh Sahib Bassi Pathana Nariana (245) 947 Chahi Private 5 0.0211
18 Fatehgarh Sahib Bassi Pathana Nariana (245) 935 Chahi Private 2 0.0084
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19 Fatehgarh Sahib Bassi Pathana Nariana (245) 950 Chahi Private 20 0.0843
20 Fatehgarh Sahib Bassi Pathana Nariana (245) 910 Chahi Private 4 0.0169
21 Fatehgarh Sahib Bassi Pathana Nariana (245) 934 Chahi Private 82 0.3456
22 Fatehgarh Sahib Bassi Pathana Nariana (245) 902 Chahi Private 16 0.0674
23 Fatehgarh Sahib Bassi Pathana Nariana (245) 911 Chahi Private 70 0.2951
24 Fatehgarh Sahib Bassi Pathana Nariana (245) 933 Gair Mumkin, Private 4 0.0169
Chahi
25 Fatehgarh Sahib Bassi Pathana Nariana (245) 992 Gair Mumkin, Gram 4 0.0169
Pahi Panchyat
26 Fatehgarh Sahib Bassi Pathana Nariana (245) 901 min Chahi Private 80 0.3372
27 Fatehgarh Sahib Bassi Pathana Nariana (245) 901 min Chahi Private 98 04131
28 Fatehgarh Sahib Bassi Pathana Nariana (245) 913 Chahi Private 51 0.2150
29 Fatehgarh Sahib Bassi Pathana Nariana (245) 912 Chahi Private 3 0.0126
30 Fatehgarh Sahib Bassi Pathana Nariana (245) 900 Chahi Private 50 0.2108
31 Fatehgarh Sahib Bassi Pathana Nariana (245) 888 min Chahi Private 22 0.0927
32 Fatehgarh Sahib Bassi Pathana Nariana (245) 888 min Chahi Private 22 0.0927
33 Fatehgarh Sahib Bassi Pathana Nariana (245) 889 min Chahi Private 12 0.0506
34 Fatehgarh Sahib Bassi Pathana Nariana (245) 889 min Chahi Private 15 0.0632
35 Fatehgarh Sahib Bassi Pathana Nariana (245) 889 min Chahi Private 31 0.1307
36 Fatehgarh Sahib Bassi Pathana Nariana (245) 889 min Chahi Private 5 0.0211
37 Fatehgarh Sahib Bassi Pathana Nariana (245) 887 min Chahi Private 70 0.2951
38 Fatehgarh Sahib Bassi Pathana Nariana (245) 887 min Chahi Private 29 0.1222
39 Fatehgarh Sahib Bassi Pathana Nariana (245) 891 Chahi Private 36 0.1517
40 Fatehgarh Sahib Bassi Pathana Nariana (245) 886 Chahi Private 41 0.1728
41 Fatehgarh Sahib Bassi Pathana Nariana (245) 922 Gair Mumkin Gram 5 0.0211
Pahi Panchyat
42 Fatehgarh Sahib Bassi Pathana Nariana (245) 882 Chahi Private 22 0.0927
43 Fatehgarh Sahib Bassi Pathana Nariana (245) 883 min Chahi Private 110 0.4637
44 Fatehgarh Sahib Bassi Pathana Nariana (245) 883 min Chahi Private 15 0.0632
Total Area 1516 6.3899

[F. No. 190-W/Land/UMB/Rajpura-Mohali]
SHAILESH KUMAR MISHRA, Chief Administrative Officer/Const.
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